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MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 24th January, 2025

S.0. 446(E).—In exercise of the powers conferred by section 4 of the Employees’ State Insurance
Act, 1948 (34 of 1948), the Central Government hereby makes the following amendments in the notification
of the Government of India in the Ministry of Labour and Employment, vide S.O. 3745(E), dated the 22"
August, 2023, published in the Gazette of India, Extraordinary, Part-11, Section 3, Sub-section (ii), dated the
22" August, 2023, namely :-

In the said notification, under the heading “Appointed by the Central Government under section 4
(1)”, for serial number 55 and the entries relating thereto, the following serial number and entries shall be
substituted, namely :-

"55. Ms. Dola Sen,
Hon’ble Member of Parliament (Rajya Sabha),
02, Swarna Jayanti Sadan (Deluxe),
Dr. B. D. Marg, New Delhi -110001."

[F. No. U-16012/01/2022-SS-I]
RUPESH KUMAR THAKUR, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii), vide notification number S.0. 3745(E), dated the 22" August, 2023.
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